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 MR,  SPEAKER  :  The  lunch  hour
 is  dispensed  with.  This  is  the  last
 day.  Ifyouskip  over  it,  itis  good  to
 keep  good  health.

 12.16  hrs.

 CALLING  ATTENTION  TO
 MATTER  OF  URGENT  PUBLIC

 IMPORTANCE

 DELAY  1N  COMPLETION  OF  PaTNA-
 HajrpuR  GANGA  BRIDGE

 SHRI  HARIKESH  BAHADUR
 (Gorakhpur)  :  I  call  the  attention  of
 the  Minister  of  Shipping  and  Trans-
 port  to  the  following  matter  of
 Urgent  Public  Importance  and  re-
 quest  that  he  may  make  a  statement’
 thereon  :

 “The  reported  inordinate  delay
 in  completion  of  Patna-
 Hajipur  Ganga  bridge  due  to
 indifference  on  the  partof  the
 authorities.”

 12.16  hrs.

 [Mr.  DEPUTY-SPEAKER  1  the  Charr]

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  SHIPPING
 AND  TRANSPORT  (SHRI  BUTA
 SINGH)  :  Apparently,  the  Member
 is  referring  to  the  bridge  over  the
 river  Ganga  at  Patna.  It  is  a  State
 project  and  the  Govt.  of  Bihar  are
 primarily  concerned  as  under  the
 Constitution,  the  Govt.  of  India  are
 primarily  responsible  for  roads  dc-
 clared  as  National  Highways.  All
 roads  other  than  National  Highways
 in  States  are  essentially  the  responsi-
 bility  of  the  State  Govt.  concerned.

 Although  as  indicated  above,  the
 bridge  in  question  isa  State  project
 and  is  essentially  the  responsibility
 of  the  Govt.  of  Bihar.  In  order  to
 assist  the  State  Govt.  financially in
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 the  construction  of  this  bridge  co.
 mmenced  in  1972  the  Govt.  of  India
 agreed  to  provide  in  the  Fourth  Plan
 anon-plan  loan  not  exceeding  Rs.  4,
 crores  towards  fifty  per  cent  of  the
 expenditure  on  the  bridge  during
 that  plan,  the  entire  balance  being -met  by  the  State  Govt.  from  their
 own  resources.  As  there  was  no
 provision  for  such  an  assistance  for
 this  bridge  under  the  subsequent  plans
 the  State  Govt.  heve  been  financing
 the  bridge  since  then  entirely  from
 their  own  resources.

 The  bridge  witha  two-lane  suncrs-
 tructure  and  four-lane  foundation
 is  likely  to  be  completed  during
 March,  1982.  The  bridge,  when
 completed,  is  estimated  to  cost  Rs.
 46  crores.

 The  Govt.  of  Bihar  have  been
 pressing  for  the  extension  of  this  bridge
 toa  four-lane  carriageway.  Recently,
 it  has  been  decided  that  special
 assistance  to  the  Govt.  of  Bihar
 could  be  considered  in  the  Sixth
 Five  Year  Plan  for  the  above  ex-
 tension  subject  to  an  overall  ceiling
 of  Rs.  /8  crores  less  the  receipts
 from  toll  tax  which  should  bea
 minimum  of  Rs.  3  crores.  This  assis-
 tance  would,  however,  be  available
 only  ifthe  total  Sixth  Five  Year  Plan
 expenditure  ofthe  State  Govt.excced
 Rs.  3225  crores  and  the  excess  expen-
 diture  is  found  attributable  to  this
 project.

 Inany  case  the  basic  fact  remains
 that  the  bridge  in  question  is  a  State
 project  and  the  State’  Govt.  are
 primarily  concerned  in  the  matter.

 SHRI  HARIKESH  BAHADUR  :
 Sir,  I  have  heard  the  statement  of
 the  hon.  Munster.  This  15  3  very
 amportant  bridge,  which  has  got
 national  and  international  impor-
 tance.  There  was  a  discussion  im
 this  House  on  the  25th  November
 1980  when  the  hon.  Minister  of
 Shipping  and  Transport,  who  has
 been  sitting  here  and  who  has  just
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 now  left  the  House,  ऋ  that  the
 bridge  would  be  completed  by
 December  1981.  After  5  or  6  days
 this  year  will  come  to  an  end  end  the
 new  year  w'll  commence.  He  sa’d
 at  that  t'me  that  the  basic  respon-
 sibility is  that  of  the  Stace  Govern-
 ment.  The  same  thing  is  being
 repeated  today  also.  We  are  ready
 to  accept  it.  But  the  po.nt.s  thst
 the  hon.  Minister  stated  last  year,
 while  answering  the  question,  rhat
 he  would  take  up  the  issue  with  the
 Planning  Commission  and  the
 Finance  Ministry  regarding  the  funds
 demanded  by  the  State  Govern-
 ment.  Now  z  different  reason  is
 being  given,  connected  with  the
 Sixth  Plan.  If  this  is  the  state  cf
 affairs,  I  do  rot  know  how  much
 time  it  will  to  take  for  the  comple-
 tion  of  the  bridge.  Originally,  the
 contract  jor  the  constructior  of  the
 bridge  was  given  by  the  State
 Government  to  Gammon  =  India
 Limuted  or  the  5th  June,  1972.
 This  contract  was  given  0n  5-6-1972.
 It  was  to  be  completed  by  1979.
 Last  year,  in  hus  reply  the  hon.
 MiniSter  said  that  as  per  the  State
 Government  it  would  be  completed
 by  December,  1981.  1981.0  ”  going
 to  be  over.  But  the  bridge  -८  not
 co:nplete  because  of  several  other
 tactors.  The  basic  factor  respor-sible
 for  this  delay  1s  corruption.  Some-
 times  it  ७5  st:d  that  cement  us  not
 available.  It  cement  -  given,  they
 say  this  Cemnen*  ss  uscless  and  that
 cement  15  rejected.  Somet.mes  they
 say  cranes  are  not  working  properly.
 There  are  severe]  points  which  are
 always  stated  in  this  regard.  Last

 year  when  the  Minister  was  replying,
 he  gave  five  reasons  for  non-comple-
 tion  of  the  bridge  in  the  year  1979.0  :

 1,  Shortage  of  materiale

 Shortage  of  power.
 Labour  strike.

 Cyclone  in  April,  1079.
 Shortage  of  appropri  ate

 type  of  cement  since  Decem-
 ber,  1979.
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 Some  of  tke  problems  were
 natural  prob’ems  ard,  therefcre,
 Government  could  not  de  anything.
 So  far  as  the  problem  of  quality  of
 cement,  quality  of  cranes,  operation
 of  machines  etc,  are  enncerned,
 these  prob’ems  can  be  solved  by.
 the  Government  What  1s  the
 difficulty  before  the  Government
 to  solve  these  problems?  What
 are  the  problems  due  to  which
 Government  -s  unable  to  provide  the
 funds  wh.ch  the  State  Government
 has  asked  for?

 It.ssa.d  the  owners  of  steamers
 are  there,  Ther  .nterest  1s  a'so
 anvo'ved,  They  ४  net  want  that
 this  bridge  shou'd  be  comp’eted.
 If  this  bridge  1s  com  p'eted  they
 wil  lose  thear  earings,  They  have
 perhaps  bribed  some  peov"’e  who
 are  at  the  he'm  of  affairs  not  go  get
 th.s  bridge  completed  und  therefore,
 the  work  is  not  being  done.

 Roadscn  both  s.des  of  the  bridge
 have  been  completed.  The  roads
 which  were  there  are  Iso  getting
 destroyed.  After  completion  of  the
 bridge  they  will  say  thet  they  need
 more  moncy  for  rogds_  ‘Tl  erefore,
 I  would  Ike  to  ask  tke  hon...
 Minister,  is  he  going  to  luok  inte  the
 problems  wh.ch  ¢re  resulung  in
 mordmate  delay  .n_  construct.on
 of  this  bridge?  W.ll  he  be  able  to
 provide  adequate  funds  to  the  State
 Government  as  demarded  by  the
 Ste  te  Goverument  so  that  the  State
 Government  may  complete  this

 bridge  within  the  specified  tims?
 Will  ke  give  any  specific  date  for  its

 completion?  Has  he  contacted  the
 State  Government  in  this  regard ?

 SHRI  BUTA  SINGH  :  It  is
 correct  that  in  reply  to  a  question
 in  the  last  Sessicn  the  Minister
 had  méde  ceriain  remarks  which
 the  Lon.  Member  has  just  now

 repeated.  All  those  remakrs  are
 as  a  matter  of  fact.  It  is  also  a
 fact  that  this  bridge  wes  tc  be  cm-

 pleted  by  June,  1975.  There  has
 been  slippage  and  reasons  for  the
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 slippage  as  mentioned  by  the  hon.
 Member  are  the  same  five  points ।
 Shortage  of  material,  shortage  of
 power,  labour  strike,  cyclone  in
 1979  and  then  stoppage  of  appro-
 priate  type  of  quality  of  cement,  etc.

 As  I  mentioned  in  my  main
 statement,  the  Gsvernment  of  India’s
 primary  concern  is  to  make  available
 the  additional  funds  which  are  bring
 pressed  for  by  the  State  Government.

 As  I  mentioned  and  also  the
 hon,  Member  also  mentioned  the
 Minister  had  assured  tkat  we  will
 approach  the  Planning  Com-
 mission,  May  I  inform  the  hon.
 Member  as  &  result  of  our  approach
 to  the  Planning  Commission,  we
 were  able  to  get  this  alternative
 arrangement,  We  had  conveyed
 it  to  the  State  Government  that  this
 overall  ceiling  of  Rs.  18  crores  for
 four  lane  bridge  has  been  accepted
 in  principle  provided  this  docs  not
 exceed  the  overall  limit  which  has
 been  sanctioned  to  the  Government
 of  Bihar  by  the  Central  Goycrnment
 zs  a  total  kitty  for  the  Sixth  Five
 Year  Plan,

 The  hon.  Member  wanted  te
 know  the  exact  date  by  which  this
 bridge  is  going  to  be  completed.
 T  have  already  menuuned,  it  will
 be  completed  by  March,  1982  and

 it  will  be  open  to  traffic.
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 It  is  because  of  the  time  factor.
 The  cost  has  been  escalating.  But
 as  I  mentioned  in  the  reply  to  the
 hon.  Member,  this  bridge  sould
 be  available  by  March,  1982,  as
 two-lane  carriage  way,  In  case,
 the  Bihar  Goverr  mer t  wants  to  make
 it  four-lane  carriage  way,  the  required
 provisions  are  there  which  I  have
 already  mentioved  in  the  statement.
 This  will  have  to  be  gone  through
 by  the  Finance  Ministry  and  the
 Planning  Commission.

 MR.  DEPUTY  SPEAKER  :  He
 has  already  said,  that  by  March
 1982,  the  bridge  will  be  ready,

 ds
 च.

 आपका  याद  होगा,  पिछली बार  आप
 चार  पर  थे  जब  सरकार  ने  जवाब  दिया  था,
 श्री  पाटिल  साहब  ने  जवाब  दिया  था.  कि

 दिसम्बर  1981  तरक  यह  पुल  बन  कर  तयार
 हो  जाएगा  ।  तब  मैंने  कहा  था  कि  यह  पुल
 2000  इस्वी  तक  भी  नहीं  बनेगा,  उन्होंने

 कहा  था  बन  जाएगा ।  मैंने  कहा  था.  फि

 सच-समझ कर  जवाब  दीजिए  ।  बूटा  सिंह
 जी  बहत  अच्छा  आदमी  हाँ  और  मोरो  मित्र

 हँ  ,  इसलिए  बिहार  सरकार  इनके  मुह
 से

 गलत  बात  कहलवाए,  यह  मं  नहीं  चाह  गा।
 मार्च  1982.0
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 MR.  DEPUTY-SPEAKER  :  No,
 In  call-Attention  it  is  not  permitted,
 Let  him  cemplete.  It  is  for  the
 Minister  to  reply.  I  am  not  per-

 _mitting.  Please  do  not  recorid.

 (Interruptions)  **
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 MR.  DEPUTY  SPEAKER
 Shri  Paswan  ji  will  also  come  when
 you  go.

 SHRI  BUTA  SINGH  :  It  will
 be  orly  to  ascertain  the  facts  and
 to  know  about  the  progress  of  the

 project.
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 थी  मंगल  ।  प्रेमी  (बिजनौर)  :  माननीय
 उपाध्यक्ष  जी,  यह  मामला  बिहार  के  समिति-
 ।  एरिया  का  ही,  आर.  जैसा.  माननीय

 पासवान  जी  ने  बताया  ह  1970  में  इसका
 शिलान्यास  प्रधान  मंत्री  जी  के  दवारा  हुआ  था
 आर  1972  मों  इसकी  काम  शुरू  किया  गया

 आर  आज  1982  आने  वाला  ही  जब.  यह
 मामला  पार्लियामेंट  में  उठा ही  ।  तो.  मैँ '
 जानना  चाहता  हं  मंत्री  जी  1972.  का

 मामला  1982  4  पार्लियामेंट में  आया  हो '
 तो  नहीं  कर  रहो  ह  ।  कहाँ का  गड़बड़ -

 हालाकि  मंत्री  जी
 कह  रह  ह  कि  म

 ।

 हा

 MR.  DEPUTY  SPEAKER :
 The  Minister  will  replv.  Why  do
 you  take  this  responsibility  ?

 MR.  DEPUTY  SPEAKER  :
 Now  the  Hon.  Minister  will  reply.

 SHRI  BUTA  SINGH  :I  do
 not  dispute  the  fact  that  this  project
 was  sanctioned  in  1972  and  it  is
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 going  to  be  completed  in  1982.
 But,  Sir,  it  is  no  use  going  into  the
 question  of  only  delays.  The  hon.
 Member’s  party  had  a  very  godd  op-
 portunity  of  3  years  to  intervene  and
 complete  the  work  within  the  regime
 it  was  intended  to  be  completed  in
 1978,  but  they  could  not  do  any-
 thing  and  they  passed  onthe  lame
 or  sick  baby  to  us.  Now  the
 position  is  this  :  As  reported  ‘by
 the  State  Government,  by  March,
 1982,  I  am_  sure,  construction
 of  this  bridge  will  be  completed.
 This  work  has  been  given  to  a
 well  known  firm,  Gammon,  after
 global  tenders  were  floated  and
 they  were  selected  as  the  best
 builders.

 कारखाना  खोल  |  उसने  =
 पुल  बना  दिया  ही  और  इसका  छाड  दिया

 हाँ  ।  मैँ  यह  जानना  चाहता  ह.  कि  इस
 कट़ॉक्ट की टर्म्ज एंड कर की  टर्म्ज  एंड  कन्डीवान्ज  क्या  हाँ  ।

 थ्रो  बूटा  सिंह
 :

 यह  किरकेट  बिहार
 गवर्नमेंट  ने  दिया  हा,  हमने  नहीं  दिया  है  ।

 मगर  कटआउट  की  पेटम्ज  एंड  कन्डीदन्ज

 ह,  उनके  मुताबिक  गैमन  काम  कर  रहा
 ही ।

 12°  4thrs.

 LEAVE  OF  ABSENCE  FROM  THE
 SITTINGS  OF  THE  HOUSE

 MR.  DEPUTY
 The  Committce  on  Absense  of
 Members  from  the  sittings  of  the
 House  in  their  Sixth  Report  have

 SPEAKER


